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CENTRAL ADMINISTRATIVE TRIBUNAL 
ciTT.(k BENCH: CUTTACK 

ORiGINAL APPLICATION NO.103 01' 2001 
'uttaek, thic the 	thiv ot iih,, 21J03 

CORAi\I: 

IION'BLE Sliki B.N. SOM, ViCE-ChAIRMAN 
& 

HON'BLE SIIRI M.R. MOH.NTV, MEMBER (JUDICIAL) 

Shri Ratnakar Das. aged about 46 years. 5!  Late Tau!i Das. working 

as Junior Technical (i)fliccr. (ir.I (Radio). Aviation Research Centre. 
At 'Po-Charhati.-75402, Dist- Cuttack (Orissa) 

\ppican1 

B the Achucatc() 	 .:Jek\flsra, 
R.F. Kath. 

I. 	Uni 	f I   	oonod 	esentedbytheCabine SecrearySuth  
Block (Cabinet Seelt. . New' t)ehi. 
The Director.Aation Research Centre. D.G. (S).East Block-V. 

R.K. Puram, New Delhi- I 10066, 
Deputy Director Admn.. Air Wing. Aviation Research Centre. 
D.G. (S), East Block-V, R.K. Puram, New Delhi-66 
Deputy Director Adrnn. , Aviation Research Centre. D,G.('S). 
Ai, Po-Charbatia. Dist-Cuttack-28 (Orissa) 
Sri S.B. Pillai. J.T.O.I (Radio), C!o-Chief Engineer, Aviation 
Research Centre. D.G.(S). East Block-V. R.K. Puraim New 
Delhi66. 

6. 	Shii B.K. Motiapaira. J.T.O.-1 (Radio. Co-Chief Engineer. 
Aviation Research Centre, D.G.(S), East Block-V, R.K. Purani, 
New Dehi-e'(. 

.......Respondent(s ) 

By the :\dvocate(s) - 	 Mr. A.K. Bose. 
K' A.S.) 

(lPfl!?P 

S!IR! B.N. SO'!, V10E-CHATRMAN: 

Shri l'tatnakar Das, has filed this Original \pplication seeking the 

. 
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'IN,cces'sm-N,  ditectioii be Oven to recast We seiiioiitv list b\' 
bringing the applicant at Sl. No.4 and accordingly to 
consider the case of the applicant by the D.P.C. for 
promotion to the post of A.T.O. (Radio) and not to consider 
respondent No, 7 & 6 thritie same. 
An' other relic!' or reliefs be granted as would be proper 
under the facts and circumstances of the case. 

3.J'he thels of the case are that the applicant was recruited on 

re-employment as J].I) Grade-H (Radio) in the .viation Research 

Centre. Charhatia, Cuttack on 0801 1999, 'The :\pplicant submits thn 

he had under gone special training on different aircrafIs inthe ne\ 

or6an1LatGn from September. 1991 to Januar 1996 and that he 1.1 

associated with Radio I ab SerViCing of various air bomnc 

Radio Navigational equipments as well as ground coinmuni cation 

equipments. 	He has alleged that the Respondents had niai' 

appointmenton reemployment in the gjade of J.T.O Grade-TI fron 

September, 1986; while there existed no Recruitment Rule for th 

said post. Although the Rccruiuiicnt Rules published in 1991 provid 

that only Radio(Fitter to be appointed to the post of JTO Grade-

(Radio) the following officials were recruited as JT(1) Grade-Il 

i Radio):- 

Sh. S.B. Pillai 
Sb. B.K. Mohapatra 

.. Sh, S.P. Pattnaik 
4. Sh, P. Bhowmik 

S.P. Dwibedi 



3 

In view of the said position he stated that as those individua 

did not posses the requisite qualification as per Recruitment Rules lik  

should rank senior to all of them. 	He had also made similar 

representations to Respondent No. I to 4 hut he did not get any just ic 

from there and therefore lie has approached this Tribunal for redress 

of his grievance. 

The Respondents by submitting rejoinder have refitted the 

allegations made by the applicant. 	'lucy have denied that the  

applicant could he treated senior to the Respondent No. 5 & 6. They 

fitrther stated that Respondents No, 5 & 6 were appointed to the post 

of JTO Grade-TI (Radio) in ARC on reemployment on 04.04. 1989 and 

02.05. I99respectively, after iuvin been duly seleeted by a i3o.. 

of 011icers appointed b die Depanment. 'lIICV have stated that d. 

applicant was considered br SciCetiOn subsequently in SeptCflIbeF. 

1989 by another Board of Officers and was appointed to the post 

January 1991. They further averred that all these appointments we' 

made prior to coming into force of Recruitment Rules for the post 

JTO Grade-lI (Radio). 	The': have therefore argued that those 

appei1. tni. do not eoni undei the purvie\ of the Recruitment 

Rules notified on 10.07.1991. The\ have further stated that for 

PromotloIl o! the officials including the applicant from JTO Giade-Il 

Jill) Grade —1 was done interms of the provisions of Recruitment 
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Rules 1991. as a result of which the applicant allong muli Shri S.B. 

Pilial and Shri B.K. Mohapatra tere :nomoted and the others. Like. 

Ss 5, P. Pattnaik, P. Bhoanik and S. P. Dwihedi aithou.h senior to 

thiapnleant in Grade-!1 were not considered thr promotIon in the 

same Hoard, as they ON not pass the departmental promotion 

exanunaton aiid therefore they become junior to him in the seniority 

{' Tr r 	T 1L. UA. . A. '...' ..A I 	A.. 

O 	e hae also heaid AMr. 	11,ia L.d Cotttiei lot (he 

anplicant and Shri A.K. Bose. Sr. Central Govt. Standin2 Cotinei fbi 

the Respondenis. We have perued the records placed hetbre us 

inluding the Recrutment RnLs notitcd in the year 1 977 and those 

notifid in 191. 

I 	I I iUI 4w 1d.L ' Wid 	 UI U-1c L4t.., di IU U I )I U'sd 

or inc records 11 is clear that the applicant was recruited on 

reemployment to TFO 	in 1991 whereas the Responctenis 

No.5 & 6 were recruited in the year 1989. It is also seen that the 

applicant as well as the Respondents No 5 & 6 were recruited by 

virtue of eccutive iilstnLeLjou.5 gO\erflillg the recruitmeit to tile post 

of iTO Grade-Il prior to the proniulgation of Reciuitment Rules in 

199 1. II is also admitted that recruitment to the Grade of JR.) Grade-i 



and above hac ben done according to the provisions of the 

Recruitment Rides in ftwce, 

X. In view of these thcts and circumstances of the case the 

Original Application is not sustainable and is rejected being devoid of 

nv merit. No costs. 

(MR. v10H\NFY) 
MEMBER (JUDICIAL) 

	
\CE-CHAIRXL\N 

CAT/CTC 
Kalpeswar 
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